
51 Written Answers                 [ RAJYA SABHA ] to Questions 52 
 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Government 
have seen a number of reports appearing in 
different newspapers on different dates on the 
subject. 

(b) and (c) Sotheby (auctioners) who 
normally treat such matters as confidential, 
on being contacted, have neither denied nor 
confirmed the fact of the sale. No information 
on transfer of funds to India is available at 
this stage. 

Structure of tax system 
1272. SHRI N. K. P. SALVE; Will the 

Minister of FINANCE be pleased to state; 
(a) whether it is a fact that the Council for 

Economic Undertakings and Development at 
a meeting held at Baroda on the 4th May, 
1980 had demanded complete restructuring of 
tax system; 

(b) whether Government propose to set up 
any Commission for thorough examination 
and review of the tax structure and for 
suggesting modification therein; and 

(c) if so, what are the composition and 
terms of reference of such a Commission? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT); (a) The in-
formation is being collected and will be 
placed on the Table of the House. 

(b) There is no such proposal 
before the Government. 

(c) Does not arise. 

 
 [Setting up of tourist villages on national 

highways 
1273. SHRI LADLI MOHAN NIGAM: 

Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether there is any proposal under 
Government's consideration to set up tourist 
villages on national highways and important 
tourist routes; 

(b) if so, what is the total amount which 
has been provided for the year 1980-81  for 
this purpose; and 

(c) what are the details of the pro 
posed facilities t0 be provided under 
this scheme and what are the names 
of national highways and tourist 
routes which have been selected for 
this purpose?] 

 
tt ] English translation. 



53 Written Answers  [ 1 JULY 1980 ] to Questions 54 
 

 
f[THE MINISTER OF STATE in THE 

MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI CHANDULAL 
CHANDRAKAR);   (a)   Yes,  Sir. 

(b)   and   (c)   The     Central Department of 
Tourism is in the process of formulating a 
model plan for developing Tourist Villages.    
However, it is envisaged   that   these   
Villages  would have     accommodation     of     
different categories.    The other facilities 
would be  Cafeteria,     Rest     Rooms,  Petrol 
Pump,  a  Service     Station,  Shops for sale   
of  handicrafts   representative  of the   region,   
and   wherever     possible provide   an   
opportunity     for  visitors to  see the 
craftsmen at work>  and a separate area for 
putting up' cultural entertainment.      The    
jiames  of  the places/areas     where     the     
proposed tourist   villages   are  likely  to   be  
set up are being selected in consultation with   
the   State      Governments.   The details have 
yet to be worked out for this purpose a token 
provision of Rs. 1 lakh has been made in the 
B.E. for 1980-81.] 

[ Repayment  of  loans by  N.T.C. 
1274. SHRI LADLI MOHAN NIGAM: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact that from 1971 to 
1974 Madhya Pradesh State Textile 
Corporation had paid huge amount of loan to 
seven sick textile mills located in Madhya 
Pradesh; 

(b) whether it is a fact that Madhya 
Pradesh Government/Madhya Pradesh State 
Textile Corporation had repeatedly reminded 
National Textile Corporation for the 
repayment of the loans; and 

(c) what are the reasons for which 
National Textile Corporation is delaying 
payment of the principal amount and what is 
the interest accrued thereon; and by when the 
amount is likely to be paid to the Madhya Pra-
desh  State Textile  Corporation?] 

 

†[ ] English translation. 


